
>IT E M NO.3 2                 COURT NO.4               S EC T I O N XIA

          S UP R E M E COUR T OF I N D I A
                 R ECO R D OF P R OC E E D I N G S

                CIVI L A P P E A L NO(s). 8 2 4 7 OF 2 0 0 1

K E R A L A STA T E CASH E W DE V E L O P M E N T COR P .                 Appellant (s)

                 VE R S U S

SHAH A L HAS S A N MUS S A L I A R & AN R.             Respondent(s)
(With appln(s) for directions,Intervention/I mplead ment
 and office report)

WI T H Civil Appeal NO. 8 2 4 8 of 2 0 0 1
(With office report)

Civil Appeal NO. 8 2 4 9 of 2 0 0 1
(With appln(s) for directions,Intervention/I mplead ment
and office report)

Civil Appeal NO. 8 2 5 0 of 2 0 0 1
(With appln. for clarification and exem. from filing
c/c of the impugned judgment)

Civil Appeal NO. 8 2 5 1 of 2 0 0 1
(With appln. for exem. from filing c/c of the impugned
judgment and office report)

Civil Appeal NO. 8 2 5 2 of 2 0 0 1
(With appln. for intervention/implead ment and directions and
office report)

Cont. P (C) No. 3 4 5 / 2 0 0 3 in C.A. No. 8 2 4 7 / 2 0 0 1
(With appln. for exem. from personal appear ance and
office report)
(For final disposal)

Cont. P.(C) No. 3 4 6 / 2 0 0 3 in C.A. No. 8 2 4 9 / 2 0 0 1
(With appln. for exem. from personal appear ance and
office report)
(For final disposal)

Cont. P.(C) No. 3 4 7 / 2 0 0 3 in C.A. no. 8 2 5 2 / 2 0 0 1
(With appln. for exem. from personal appear ance and
office report)
(For final disposal)

SL P (C) No. 2 1 9 1 3 / 2 0 0 2
(With appln. for permission to place addl. documents on record
and directions and with prayer for interim relief and office report)
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SL P (C) No. 2 4 6 8 3 / 2 0 0 2
(With appln. for exem. from filing c/c of the impugned judgment
and with prayer for interim relief and office report)
(For final disposal)

SL P (C) No. 1 3 3 / 2 0 0 3
(With appln. for exem. from filing c/c of the impugned judgment
 and substitution of Lrs. of the deceased respondent)
(For final disposal)

Date: 2 9 / 0 2 / 2 0 0 8 These petitions were called on for hearing today.



CORA M :
    HON’B L E Dr. JUS T I C E ARI J I T PA S A Y A T
    HON’B L E MR. JUS T I C E P. SATH A S I V A M

For Appellant(s)         Mr. T.L.V.Iyer, Sr. adv.
             Mr. K.R . Sasipr abhu,Adv.
                         Mr. M.K.S r eegesh, Adv.

For Respondent(s)           Mr.   Yasobant Das, Sr. adv.
                            Mr.   Amol Sinha, Adv.
                            Mr.   R.S atish, Adv.
                            Mr.   Bha r at Swaroop Singh, Adv.
                            Mr.   Vijay Ku m a r P a ndita, Adv.

                            Mr. P. K r i s h n a m oo rthy, Sr. adv.
                            Mr. C.S.R a j a ni, Adv.
                            Mr. M.T. George,Adv.

                            Mr. Deepak Pr a k a s h , Adv.
                            Mr. Naigal Ku m a r , Adv.
                            Ms. Usha Nandini,A dv.

              Mr. Ra mes h Babu M.R.,Adv.

                            Mr. G.P r a k a s h ,Adv.

                            Mr. A. Raghun ath,Adv.

       UPON hearing counsel the Court made the following
                  OR D E R

            List these matters on 1 2. 0 3 . 2 0 0 8 .
          Though the same is a non- miscellaneous day but looking to
 the nature of the controversy, these matters shall be placed on a
 non- miscellaneous day i.e. 1 2. 0 3 . 2 0 0 8 .

(Shashi Sareen)                                     (Rames h Chand)
 Court Master                                        Court Master


